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who wi)) be completing 30 years of service 
with a view to weed out tbe corrupt and 
inefficient elements, al1d a closer watch on 
the officers of doubtful integrity. 

[Translation] 

Development of dacoit inlested distis. of 
Uttar Pradesh, Madhya Pradesh and 

Rajasthan 

4315. SHRI MAHENDRA SINGH: 
SHRI KRISHNA SINGH: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether Governmt:nt have formula
ted or propose to formulate any integrated 
scheme for the ddcoit infested districts of 
Uttar Pradesh, Madhya Pradesh and 
-Rajasthan for the overall development of 
thtsc arcas so that the causes which force 
people to become dacoits are removed ; 
and 

(b) if so, the dct..tils in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRJ
MATI RAM DULARI SINHA): (a) Ulld (b). 
A working group was set up in the Planning 
Commission to forn1ulatc a long-term 
strategy for accelerated development of 
dacoity-prone areas in Uttar Pradesh, 
Madhya Pradesh and Rajasthan. The 
working group made a diagnosis of the 
problem taking note of the development 
programmes implemented in the dacoity
prone areas and felt that the major thrust 
of any special programme in these areas 
must hinge on the requirements in regard to 
ravine raclamation, road development and 
rural electrification. Keeping this in view, 
the wo.rkittg group prepared a report for 
accelerated development ill these spheres 
of activity. Copies of the report have 
been forwarded to the concerned Ministries 
for taking fonow-up action to formulate 
centrally sponsored programmes for the 
d_colty-prolle IP'ca,. 

Com.iNiooer .,steRl for eltles 

4316. SHRI JAI PRAKASH AGAR
WAL: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether the National Police 
Commission have recommended for the 
introduction of the Commissioner of Police 
set-up in aU cities in the country having 
a population of five lakhs and above ; 

(b) if so, whether this recommendation 
has been implemented; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE iN THE 
MINISTRY OF HOME AFFAIRS (SHRI
MATI RAM DULARI SINHA) : (a) Yes, 
Sir. 

(b) No, Sir, 

(c) Does not arise. 

Uranium in scrap dealer's shop 

4317. SHRI S. M. GURADDI: Will 
the PRIME MINISTER be pleased to 
state ; 

(a) Whether it is a fact that the officials 
of Bhabha Atomic Research Centre, edl
curta have discovered/found 2 mgl). of 
luminous compound containjng radium in 
a scrap deater's shop at Calcutta; 

(b) if so, the details thereof; and 

(c) whether Government have investi
gated as to how luminous compound Con
taining radium came into possession of 
the scrap dealer? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO
LOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVBLOPMENT, ATOMIC 
ENERGY, SPACE AND ELECTRONICS 
(SURI SHIVRAJ V. PATIL) : (a) to (c). 
A luminous compound welshing about 2 
mlS. was found by a team of radia tion 




